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TA No, 22 of 1997 

Present : 	Hanlble Dr. B.C. Sarrna, Administrative Member 

Hon'ble for. D. Purkayastha, Judicial Member 

Bijay Sankar Mukherjee 	.....çplicant 

Vs. 

UnIon of India & Crs. 	..... Respondents 

Per the Applicant 	: None 

For the Respondents 	: Mr. Uma Sanyal, 14. Counsel 

Heard en :j6-2-98 

	

	 Date of Crder : 6-2-98 

ORD.E 

When the matter was called for the second time at4,.16 P.M. 

none appears for the applicant. The applicant himself was also not 

present. We find that a notice was issued by Registered Post an 

228-97. But despite that none appears on earlier occasions for 

the applicant. We are satisfied that the applicant is no longer 

interested in pursuing this matter. The applican.is , therefore, 

dismissed for default. Mrs. U. Sanyal appears fthe respondents. 


